
Written Answers A PRIL 8, 1968 Written Answers 2g38

(b) how long Government w ill al-
low the Government of Assam to ad-
m it students for Silchar Medical col-
lege in Gauhati Medical College?

THE DEPUTY M IN ISTER IN THE 
M IN ISTRY OF HEALTH, FAM ILY 
PLANNING AND URBAN DEVE-
LOPMENT (SH RI B. S. M URTHY):
(a) The construction of the buildings 
for the Medical College at Silchar has 
not yet been completed. Completion 
of the College building is likely to 
take at least two years more. The 
State Government, however, propose 
fo start pre-medical classes in a pri-
vate college at Silchar during 1968. 
In 1969, they hope to start pre-clini- 
cal classes in one building which is 
likely to be ready by then.

(b) This is entirely within the dis-
cretion of the State Government.
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. Drinking Water Supply Scheme 
iin Andhra Pradesh

6734. SHRI P. ANTONY REDDY: 
SHRIMATl MINIMATA 

AGAM DAS GURU: 
SHRI HARDAYAL 

DEVGUN:

W ill the Minister o f HEALTH, 
FA M ILY PLANNING AND URBAN 
DEVELOPMENT be pleased to state:

(a) whether the Government Of 
Andhra Pradesh have submitted to  
the Central Government two schemes 
for the supply of drinking w ate- to 
certain village in Rayadurg and Vrava 
Kanda taluks of Araantapur District 
and for certain villages of Alur Taluk 
of Kurnool District for sanction of 
funds during 1965-66 and 1966-67; 
and

(b); whether Government have 
sanctioned the schemes and allotted 
funds for their execution?

THE DEPUTY M IN ISTER IN THE 
M IN ISTRY OF HEALTH, FAM t L Y  
PLANNING AND URBAN DEVE-
LOPMENT (SH RI B. S. M URTHY): 
(a) and (b) Two W ater Supply 
Schemes for (i) Urava Kanda and 16' 
other villages of Anantapur District 
and (ii) Alur and 38 villages of 
Kurnool District had been approved 
by the Central Government in August 
1967 at a cost of Rs. 29.50 lakhs and 
Rs. 67 lakhs respectively. Central 
assistance, to the extent of 50 per cent 
will be provided by the Central Gov-
ernment to the State Government as 
grant-in aid for the execution of 
these Schemes.

Single Wire Earth Return 
System

6735; SH RI PANTONY REJDDY: 
Will the Minister of IRRIGATION 
AND POWER be pleased to state:

(a-) whether Govemiment have 
adopted ‘Single W ire Eart(h (Return 
System’ for enhancing rural electri-
fication s cherries;

(b) the number of rural electrifica-
tions done so te r on this system; and




